BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
SOUTHERN ZONE BENCH AT CHENNAI

0.A. NO. 4 OF 2022 (SZ)
Jaganathasamy,
S/0. Palanigoundar,
No. 959, Narsingapuram,
Krishnapuram Post,
Madathukulam Taluk, Tiruppur District,
Mobile :9940231391

Email: kritika.prabakaran@gmail.com ...Petitioner
_VS_

The Member Secretary,

The TamilNadu Pollution Control Board,

No. 76, Mount Toad, Chennai - 600 032

Phone: 044-22353145 Email: tnpcb-chn@gov.in & 6 Ors

...Respondents
ADDITIONAL AFFIDAVIT FILED BY THE PETITIONER

I, Jaganathasamy S/o. Palanigoundar, aged about 61 years,
residing at No. 959, Narsingapuram, Krishnapuram Post,
Madathukulam Taluk, Tiruppur District, having temporarily come
down to Chennai, do hereby solemnly affirm and sincerely state as
follows:

1. I am the Petitioner in the O.A. 4 of 2022 filed before this

Hon'ble Forum and as such I am well acquainted with the facts

and circumstances of the above case.

2. I submit that I am filing this additional affidavit in order to

raise my respectful objections to the report of the Tamil
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Nadu Pollution Control Board dated 13.02.2023 and also in
compliance with the order of this Hon'ble Tribunal, to file

additional material on my behalf.

3. I submit that the following objections are raised regarding the
report of the TN Pollution Control Board dated 13.02.2023:

a. I submit that the contents of Para iv of the said report are
false and I deny that 2 rotary screens alone are fitted in the
8" Respondent’s premises. I submit that 3 vibrator

machines are fitted in the premises at 25 feet height.

b. I submit that the contents of Para v of the said report are
false and I submit that the Sprinkling system is not in use
regular and it is operated only during the pre-intimated

surprise inspections by officials.

¢. I submit that the contents of Para vi of the said report are
false and I submit that on the southern side, there is no
green belt for 10 meters as prescribed in the rules and

there is no wind arrestor also.

d. I submit that the contents of Para vii of the said report that
the site is at depth of 27 feet is false and further the
compound wall on the eastern side is only 8 feet and not 15
feet. The Wind Safety net on the northern side is already
damaged and serves no purpose muchless the purpose for
which it is to be provided.
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e. I submit that the contents of Para viii of the said report are
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false and there is no green belt on the southern side of S.
No. 531/2A and further not a single tree is there on the
southern side. I further submit that there is no space for the
green beit also. I further submit that sinée the construction
is under the High tension Line, there cannot be any green
belt under the said high tension line in view of the risk of
fire accident.

I submit that the contents of Para x of the said report are
false, the undertaking to lay tar road has not been complied
till date.

. I submit that the contents of Para xi of the said report are

false and I submit that on the date of inspection in January
2023, the winds were blowing from East and from April, the
winds blow from the West and the readings submitted in the
report are not reliable. I submit that a periodical average of
readings taken over a period of one year alone will give the

exact account of pollution levels in the said area.

. I submit that the contents of Para 5 of the said report are
. false. T submit that the Commercial Tax returns are in no

way indicative of the actual output of the concern and
reflect only the self-serving values self-declared by the
concern. I submit that the brochure of ALMEDIA Company
Crusher stating that it has the capacity to produce the
output of 51.561 tons per hour is enclosed herewith.
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4.

I submit that I have obtained expert opinion in regard to
consumption of electricity in Units for 60 HP Crusher and 15
HP Conveyor totaling to 75 HP for one hour and the same is
certified at 56 Units. The said certificate is enclosed herewith. I
submit that the output in one hour as per the brochure is
51.561 Tons and for 40 Tons it is only 50 units per day on an
average for 30 days, the units total only to 1500 units.

‘However, the petitioner is given to believe that the electricity

consumption of the 8™ Respondent unit is several times higher
than the said figure. I submit that I have applied under the Right

to Information Act, 2005 dated 25.3.2023 seeking for the electrical
consumption details of the 8th Respondent and I-am -aweiting the

"/reply for the sameuts Lhdogd-

5.

It

I humbly submit that the 8% Respondent concern has been
downplaying the figures in their Commercial Tax Returns and
their Permits obtained and only the report of the TamilNadu
Electricity Board in regard to the consumption of electricity in
Units alone will bring to light the extent to which the 8%
Respondent has camouflaged their output per day in order to
escape from the clutches of law and exploit the environment
without any regard to the Pollution Control Laws for their
personal gains.

is therefore prayed that this Honble Court maybe pleased to

allow the O.A.No. 4 of 2021 and this rende@fustice. }
L.

On this the 15% day of April, 2023 |
And signed his name in my presence Advocate : : Chennai

Solemnly affirmed at Chennai Before t Wmof"w)
| A
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
SOUTHERN ZONE BENCH AT CHENNAI

0O.A. NO. 4 OF 2022 (S2)
Jaganathasamy,
S/o. Palanigoundar,
No. 959, Narsingapuram,
Krishnapuram Post,
Madathukulam Taluk, Tiruppur District,
Mobile :99402313%1
Email: kritika.prabakaran@gmail.com ...Petitioner

_Vs-
The Member Secretary,
The TamilNadu Pollution Control Board,
No. 76, Mount Toad, Chennai — 6G0 032
Phone: 044-22353145 Email: tnpcb-chn@gov.in & 6 Ors

...Respondents
INDEX TO TYPED SET OF PAPERS
S.No. Date i Description | Page
1.] - - ' Brochure for Almeida Brothers| - '
A Crusher l
2. - ' Calculation of units consumed for 75 9
| HP for one hour |
3.|25.03.2023 | Applicatiorr under RTI for EB Bill of
the 8" Respondent with reply 5-4
4, - ER Bill of the 8" Respondent in

November & December, 2022 &| %-4
February & March, 2023 generated| -

online |
5. - Latest Tariff of the TNEB |
6.1 7.04.2023 [ Photographs
' 13.04.2023 | g-9

It is, hereby certified that the above documents are true copies of their
respective originals.
Dated at Chennai on this the 15" day of Aprit 2023

Can
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Our Products List
>Stone Crushers

>Cone Cnishers

>Vertical Shaft Impactors
>Vibrating Screen

> Grizzly Feeder

>\ibro Feeder
»Receiprocating Feeder
>Spare paris & Accessories

Ve O

&-%s@;.g _ |90 CFF = 4 50 b0




o -

1 HP
1000 Watts

75 HP

(60+15Hp)
/5 Hp

EB consumption

746 Watts/ 1Hr
= 1 units/ 1Hr

55,950 WATTS/1Hr

= 55.9 bLnjtb

56 Units/

nN. DHRA DAPANI,
ELECTRICAL CONTRACTOR,
ESB: 1869, Dt 118.41-\0 0%
549232, D12 044 0.94-03.10.2%
41A3, Ganeshapurasni,
Madathukulam - 642 143
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ONE PAGE STATEMENT ON TARIFF RATES AS IN THETNERC ORDER NO : 7Inof 2022in T.PHo.1 of 2022 DYT: 09.09.2022.

1 - High Tenslon supply X
ITARIFE PAYABLE BY THE CONSUMER
Demand En Cha Dermand Cha K
Tarift Category of Consumers | Energy Charges |  Charges ::: Gmﬂr.‘gse‘ after reest
[ {Rs/unit) {Rs/kVA/ subsidy Govt's subsidy
month) {Refunity | (Rs/KVA/month)}
1 Tndustries, Factorles, Information Technology services 6,75 550 675 550
Gowt. Educational Institutlons, Govt. Hospitals, Railway .
A |Traction,CMRLLIft Irrgation S;ocle‘ties oL,y 7.00 550 7.00 550
Lifg Irrigation Co-op:Societlas - 0w e 700 550 0.00 &
ne j:rbivateesEducahonal & its hostels, Segreg; Med 7.50 550 7.50 550
I {Miscell categories 8,50 550 8,50 550
IV [Construction activities and other Temporary purposes 12.00 550 12.00 550
Public £V charging Stations’
05.00 ta 10.00 & 14.00 ta 18,00 Hours. 10.00 |, 16.00
v ¥ 550. 550
10.00 to 14,00 & 23.00 to 05.00 Hours 8.00 3 8.00
18.00 ta 23,00 Hours 12,00 12.00
IT - Low Tension Supply
Fhbeed Charges
. Fixed Charges | Energy Charges | for two months
Tariff Category of Consumers & slabs Ene(r"g ,5:;?“ | for two months:  after Govt's after
[Rs) subsidy {Rs/unit) | Govt's subsidy
(Rs)
wtic , Bruft 15, Old age homes Handlooms
‘ Cansumﬁu:n uEto SDD unm hl muﬁﬂ'&_l]’ ;
{100 units froe shamey | 0 i Beaa s L =g o 158
103-208 units 4.50 0 2.25 [
2001-400 units 4.50 0 4.50 Q
491-500 units 6.00 ] 6.00 0
#I-A : y B a4
101-400 units 4.50 [ 4.50 0
401-500 units| 6.00 0 6.00 U]
501-600 units). 8.00 0 8.00 0
501-800 units| 9.00 0 9,00 0
801-1001 units 10.00 Q 19,00 1
Above 1000 units! 11.00 9 11.00 a
“For Handlootris In residence, [0 to 300 units bimonthly is free, :
(Abwe 308, unﬂs bi-monthly, the ding slab in the d <tic tariff is 3]
Huts in vé!zg(. panchaydts TAHDCO:-~ Tifl installation of - N
sp-g  |meters (Fully subsidised by the Govt.,) 8 500/ sarvice @ ki
O installation of meters {Fully subsided by the Govc.) 9,13 43 ¢ 0
1-C [T, Bulk supply with single point 8.00 200/service 8,00 200/service
1-D . [Commoa facilities in Muki nts 8.00 200/kW 8.00 200/kW
11-A  |Public Highting, wates supply provided by Gowt,fLocal bodies 3.00 200/kW 8.00 200/kW
Govt Educational Institutions, its hostels, Govt, Bospitals,other
hospitals rendering 1 free [4=]
11-B(1) 0-50 KW _BA0 _ | 200/KW 8.00 200/KW
Above 50 KW- 112KW| 8.00 550/KW 8.00 630/KW
Above $12 KW (CT Service! 8.00 550/ KW /month 8,00 550/ renth
Private Educational Insttutions & its hostels, Segregated Medical
colleges)
II-B(2) 0-50 KW .50 200/KW. .50 200/KW
Abave 50 KW- 112KW ,5{) E5C/KW. .50 0/KW
Above 112 KW {CT Servi L1 S50/KW/month, o0 SE0/KWimonth_:
Actual Places of Public worship{Bi-monthly) 5
#I-C 8-120 units 5.78 200/Kw 2.85 200/Kw
Above 120 units| 7.00 200/Kw 7.00 200/Kw
Cottage and Micro Industries .
III-A(1) upte 500 un!ts{ 4.50 4.50
above 500 units| £.50 190k 6.50 390/
Power Looms
: (1006 units bimentbly is free) 58 P o
S B 4pto B8N units At . F
RUT-B(2 - o . " - 501750 units 7.50 . [ g
I : T753-3800 unis| - - 750 208700 4 q
1062-1560 upits| 7.50 215 100/
above 150¢ sinis) 750 5.39
Industries , Information technology services . . i
HI-8 0-50_ KW} 2.50 130/KW 7.50 150/KW
Abave 50 KW- 11ZKW| 7.50 300/KW 7.50 300/KW
Above 112 KW LT Sendte) 7.50 | 550/KW/month 7.50 550/KWjmonth
Agricudture atd Altied activities - Tl instafation of meters a e 35FGHPS 4 o
.y {Fully subsidised by the Sovt,) A
©1s installation of metars {Fully subsidised by the Govt,) 4.6 3 a 3
Misc JGeneral purpose(Not covered under LT-I-A, 18, 1-C,1-D, II-A, I-8(1}, T-B(2), 11-C, IM-A(Y), 10-A(2), HI-B, IV, VI and VIL}
€ upto 108 units bi-manthly 0|
106 units 6.00 200/ 5.00 200w
v cc n above 100 units bi manthly (for all units)
0-50 Kw| 9.50 2007k 9.50 2007k
Apove 50 KW- 112K0H 9.50 6O0/KW 9,50 5007k
Above 112 KW (CT Sevice) 9.50 550/KW/month 9.50 5S0/KW/ month
VI Construction activities and other Temporary purposes 12,00 i S50/KW/menth | 1200 SE0/KWfmenth
Public EV tharging Siations
05.00 to 10.00 & 14,00 to 18.00 Hours 10.00 10.06
10.00 Y 14.00 & 23.00 to 05,00 Hours 8.00 8.00
VII 18,00 to 73.00 Hours 12.00 12,00
0-50_KW]| 200/KW 200/kW
Above 50 K- 112KW| B007EW 600/kW
‘Above 112 oW (CT Service)} 550/KW/month | S50/KW/rmonth
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BEFORE THE HON’BLE NATIONAL
GREEN TRIBUNAL,
SOUTHERN ZONE BENCH AT
CHENNAI

0.A. NO. 4 OF 2022 (SZ)

Jaganathasamy,

S/o. Palanigoundar,

No. 959, Narsingapuram,
Krishnapuram Post,

Madathukulam Taluk, Tiruppur
District, _ :
Mobile :99402313%1

Email: kritika.prabakaran@gmail.com

_..Petitioner

_VS_
The Member Secretary,
The TamilNadu Pollution Control
Board,
No. 76, Mount Toad, Chennai - 600
032 .
Phone: 044-22353145 Email: tnpcb-
chn@gov.in & 6 Ors

...Respondents

TYPED SET OF PAPERS

KRITIKA KAMAL.P
9940231391
COUNSEL FOR APPLICANT



